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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI
(PRINCIPAL BENCH)

Original Application No. 209 of 2023

In the matter of

Kapil Dev and Others

..... Applicant

V/s

Municipal Commissioner and Others

....... Respondent

Application for seeking time to file report of the joint committee

constituted by the Hon'ble Tribunal vide order dated 22.11.2023.

RESPECTFULLY SHOWETH

1. That the subject cited case is pending for adjudication before the Hon'ble
National Green Tribunal and is listed for hearing on 20.3.2024.

2. That the Hon'ble National Green Tribunal was pleased to pass an order
dated 22.11.2023 in the above-mentioned case thereby constituting a
committee comprising of représentatives of the IRO, MOEF &CC
Chandigarh, DFO Ludhiana and PPCB with directions to verify the factual

% position and suggest appropriate remedial measures, The committee has
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been asked to submit report within 02 months. The Punjab Pollution
Control Board was designated as Nodal Agency for coordination and
compliance. In this regard, the relevant extract of para no. 6 and 7 of the
order dated 22.11.2023 is reproduced herein below for kind perusal and

reference

6. In view of the averments made in the application and reply
filed by respondent no. 1- Commissioner, Municipal
Corporation, Ludhiana, we also consider it appropriate that
a Joint Committee be constituted to verify the factual
position and suggest appropriate remedial  action.
Accordingly, we constitute a Joint Committee comprising of
representatives of IRO, MoEF & CC Chandigarh, DFO,
Ludhiana and PPCB and direct the same to meet within two
weeks, undertake visits to the sites in question, look into
the grievances of the applicant, verify the factual position
and suggest appropriate remedial measures. PPCB will be
the nodal agency for coordination and compliance.

7. Report of the Joint Committee be filed within two months
by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Supported PDF and not in the form of

;\"w Image PDF ed 22.11.2023 passed in O.A No. 209/2023 is
reproduced herein belov;.! for kind perusal and reference.
3, That in compliance to order dated 22.11.2023, the Board has requested

the Deputy Inspector General of Forests, MOEF & CC, and District Forests
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Officer, Ludhiana requesting for nomination of the members in the Joint
Committee. A copy of letter no. 3223 dated 15.12.2023 and letter no.
3224 dated 15.12.2023 is enclosed herewith as Annexure-A and
Annexure-B respectively. The said departments have nominated the
officers accordingly. The Department of Forests and Wildlife Preservation,
Punjab has nominated Sh. Kamalpreet Singh, Forest Ranger vide letter no.
10555 dated 15.12.2023 (Annexure-C) and the Ministry of Environment,
Forest and Climate Change (Integrated Regional Office) has nominated
sh. N.K. Dimri, Technical Officer (G), in the Joint Committee vide letter no.
1-21-2023/Misc./Env. R.O(NZ) dated 28.12.2023 (Annexure-D).

That a Joint Committee of representatives of Ministry of Environment,
Forest and Climate Change, Department of Forests & Wwild Life Sanctuary,
Punjab and Punjab Pollution Control Board was constituted vide Board's
letter no. 31 dated 03.01.2024. A copy of letter no. 31 dated 03.01.2024
is enclosed herewith as Annexure-E.

That a meeting of the members of the said Joint Committee was
convened by the Environmental Engineer, Punjab Pollution Control Board,
Regional Office-3, Ludhiana on 12.01.2024 (through virtual mode) vide
letter no. 47 dated 11.1.2024. A copy of letter dated 11.1.2024 is
enclosed herewith as Annexure-F.

That the meeting of the members of the Joint Committee was held on
12.01.2024 through hybrid mode and the matter was deliberated in detail.
All the members of the Joint Committee requested to approach the

Hon'ble National Green Tribunal for grant of two months' time for
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preparing and submitting the report with some other decisions. A copy of
the minutes of the meeting held on 12.1.2024 is enclosed herewith as
Annexure-G.

7. That though the case is listed for hearing on 20.3.2024 before the Hon'ble
Tribunal, but 2 months' time is requested for in view of the directions of

the Hon'ble Tribunal given vide order dated 22.11.2023 to submit the

report within two months.

It is, therefore, prayed that a time period of two months may kindly

be granted to Joint Committee for filing its report before the Hon'ble National

Green Tribunal.
Submitted by
3%1['5'::1 o
Date: ©9 -~ 02 -2.0% (Gurmit Singh)

Environmental Engineer,
Punjab Pollution Control Board
Regional Office-3, Ludhiana

(Nodal Agency)

Place: Luvdliana.
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ﬁ PUNJAB POLLU“ON CONTROL BOARD \\:\\\% lénles(yle for
“' , avironment
Rgglonal Office-III, Savitri Complex, Dholewal Chowk, Ludhiana
- 3
ppPCB/ RO-I1I/No. 33 Through e-mail Dated: ’;/’2}& 73
To -
/l./'l‘hc' Deputy Director General of Forests (C),
Ministry of Environment, Forest and Climate Changc,
Integrated Regional Office, '
Chandigarh,
2. The District Forest Officer,
Ludhiana.
Sub: Orders passed by the Hon'ble National Green Tribunal on dated 21.11.2023

in O.A No. 209/2023 titled as Kapil Dev & Others VS Municipal

Commissioner & Others.

Please refer to the subject cited order passed by the Hon'ble National Green

= Tribunal, New Delhi (copy attached):

The relevant paras of orders dated 21.1 1.2023 passed by the Hon'ble NG in this

matter is reproduced as under:- '
1. In view of the averments made in the application and reply filed by respondent
icipal Corporation, Ludhiana, we also consider it

no. 1- Commissioner, Mun
appropriate (hat a Joint Commillee be constituted 10 verify the factual position

and suggest appropriate remedial agtion. Accordingly. we constitute a Joint
Commiltee comprising of representalives of IRO, MoEF & CC Chandigarh.
DFO, Ludhiana and PPCB and direct the same to meel within (wo weeks,
undertake visits 10 the siles. in question, look into the grievances of the
applicant, verify the factual position and sugges! appropriate remedial
measures. PPCB will be the nodal agency for coordination and compliance.

Report of the Joint Committee be filed within two months by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDI

and not-in the form of Image PDF.
3. List for further consideration on 20.03.2024,

[S9)

Since, the Hon'ble NGT has appointed PPCB as nodal agency for coordination and
compliance in the matter, it is therefore requcstcd 10 send the nomination of the officers of your
mobile number and ¢-mail) to this office through e-mail on

department (name, Cesignation,
ppcbrod@yahoo.com, as members of the joint commitice constituted, to comply with the orders

passed by the Hon'ble NGT.

DA: As aboye
)% l2—

Euvironmental Engineet
For & on behall of
Punjab Pollution Coutrol Board

DN
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PUNJAB POLLUTION CONTROL BOARD “\\\%j st o

) Environmen

Regional Office-III, Savitri Complex, Dholewal Chowk, Ludhiana o
SPCB/RO-III/NO. 22X, Through e-mail pated: .)3./.13./2°4 3

To
1. Th.c Deputy Director General of Forests (C),
Ministry of Environment, Forest and Climate Change,

Integrated Regional Office,
Chandigarh.

/ The District Forest Officer,
Ludhiana.

e e e K AR
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Sub: Orders passed by the Hon'ble Nationni Green Tribunal on dated 21.11.2023
in O.A No. 209/2023 titled as Kapil Dev & Others vs Municipal

Commissioner & Others.

L Ze

Please refer to the subject cited ordér passed by the Hon'ble National Green
Tribunal, New Delhi (copy attached):

The relevant paras of orders dated 21.1 i.2023 passed by the Hon'ble NGT in this

matter is reproduced as under:-
[, In view of the averments made in the application and reply filed by respondent
no. 1- Commissioner, Municipal Corporation, Ludhiana, we also consider it
appropriate that a Joint Committee be constituted to verify the factual position
est appropriate remedial action. Accordingly, we constitute a Joint

and sugg
Committee comprising of representatives of IRO, MoEF & CC Chandigarh,

dhiana and PPCB and direct the same to meet within two weeks,

DFO, Lu
undertake visits fo the siles in question, look into the grievances of the

applicant, verify the factual position and suggest appropriate remedial
measures. PPCB will be the nodal agency for coordination and compliance.

2. Report of the Joinl Committee be filed within two months by e-mail at judicial-
ngl@gov.in preferably in the form of searchable PDF/OCR Supported PDF

and not in the form of Image PDF.
3. List for further consideration on 20.03.2024.
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Since, the Hon'ble NGT has appointed PPCB as nodal agency for coordination and
& compliance in the matter, it is therefore requested 10 send the nomination of the ofticers ol your
depanment (name, designation, mobile number and c-mail) to this office through ¢-mail on
PRCbro3@yahoo,com, as members of the joint committee constituted, to comply with the orders

passed by the Hon'ble NGT.

DA: As ¢
s above T4 Lks

Environmental Eugineer
For & on behall of

Puujab Pollution Control Board

el



: Ath,OQUJzL:'C—
41

E._'J-
A'E,..-—-—- PL d%/m

UAY Ageg
? TE WS HImEt vite g fegvar, Uere
TTIT: TE HI® Wenrg, Bitmre’
fednyg 33, gftmre

5 & 0161-2550089 E-Mail ID: ludhianadfo@gmail.com
A

Punjab Pollution Control Board

Regional Office ~II, Savitri Complex,
Dholewal Chowk, Ludhiana.

e ) « =
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e Orders passed by the Hon,ble National Green Tribunal on dated 21.11.2023 in
0.A.N0.209/2023 titled as Kapil Dev & Others vs Municipal Commissioner &
Others.
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-21/2023/Misc./Env./ROINZ)  ©

RS War

GOVERNMENT OF INDIA
TafeRr, 77 o URadd STy
MINISTRY OF ENV]RONMEN’I’, FQ

c REST AND CLIMATE
P HANGE

AL Prafe, WG / Regional Office, Chandigarh
i e 1-21/2023

' Y & /Misc/Env./RO(NZ) E-MAIL
} fia: 28.12.2023
! To

2 The Environmental Engineer,
! Punjab Pollution Control Board,

; Regional Office-I11, Savitri Complex, Dholewal Chowk, Ludhiana,
| Email Id- ppebro3@yahoo.com

Sub.: Nomination of representative in compliance with' the order dated 21.11.2023 in O.A. No.
209/2023 titled as Kapil Dev & Others vs. Municipal Commissioner & Others. — reg.

Ref.: PPCB/RO-III/No. 3223 dated 15.12.2023.

:%
J
g Sir,

I'am directed to draw your kind attention to the letter referred above on the subject, requesting
. nomination of an officer from this office for the Committee constituted by Hon’ble NGT vide order dated
. 21.11.2023 in O.A. no. 209/2023 & other cases.

In this connection, it is to inform you that Shri N.K. Dimri,

To (F), of this office has been nominated
(o represent this office for the Joint Committee. The contact details of the officer are as below:

Name: Shri N.K. Dimri, TO (F)
Mobile: 9158403666

Email: pk.dimri@gov.in
This issued with the approval of the competent authority. S'g_nEd by Y
‘ Raja Ram Singh
Date: 29-12-2023 11:50:03
. (Raja Ram Siugh)
Deputy Inspector General of

Forests (Central)

——

243 TS TR 0P L SV NER0R5. factor a1 C
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PUNJAB POLLUTION CONTROL BOARD \\‘ﬂ
Savitri Complex-1, (Dada Mot Regional Office-111

id ‘
o) ppcbro3@yahoo.com ors), 3 Floor, Dholewal Chowk, G.T. Road, Ludhiana
Ph No. 0161-25400450

Date 03’0"&1'1

Through e-mail

1. The Deputy Inspector General of Forests,
MOEF & CC, Integrated Regional Office,
Chandigarh

2. The Divisional Forest Officer,
Ludhiana.

Regarding Constitution of Joint Committee.

Hon’ble National Green Tribunal order dated 21.11.2023 passed in
0.A n0.209/2023 and this office letter no. 3233 dated 15.12.2023.

8 Please refer to the order dated 21.11.2023 passed by the Hon'ble NGT
ba in the O.A No. 209/2023.

5 8 This is with reference to the nominations received from your office

‘ ‘% through c¢-mail for appointment of members of the joint committee. It is

“ intimated that to comply with the orders passed by the Hon’ble NGT, joint
':f’?:;committcc of the following officers has been constituted as under:

Name of the Name of the | Designation | Mobile e-mail
department officer & in Number address
designation | Committee
Punjab Pollution Er. Gurmit Nodal 98789- | ppcbro3@y
Control Board Singh, E.E, Officer 42034 ahoo.com
R.O-3,
Ludhiana
MoEF & CC, Sh. N.K Dimri, Member 91584- | nk.dimri@g
CHD TO (F) 0366 ov.in
Forests & Wild | Sh. Kamalpreet Member 94630- | rfoludhiana
Life Sanctuary Singh, Range 75052 | 8@gmail.co
Officer m

This is for your information and further nccessary action in the

maltter please.

Endst. NO...ocerserennsee

safst [

Environmental Engineer,

(Nodal Officer)

For & On behalf of PPCB

Datol!‘|.!..Q“Ql‘!!..“\!\.\ll!.

A copy of above is forwarded to the Member Secretary, Punjab

L Pollution Control Board, Head Office, Patiala for information in the matter
please.

Environmental Engineer,

(Nodal Officer)

For & On behalf of PPCB
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PUNJAB POLLUTION CONTROL BOAR, %‘/d‘ LiFE

Lifestyle for
Regional Office-11]

Environment

Savitri Complex-1, (Dada Motors), 3¢ Floor, Dholewal Chowk, G.T. Road, Ludhiana
bro3@yahoo.com Ph No. 0161-25400450
?.
..... q Through e-mail Date )., o'/"’?t(
To |

. The Deputy Inspector General of Forests,

MOEF & CC, Integrated Regional Office,
Chandigarh

2. The Divisional Forest Officer,
Ludhiana.

Sub:  Meeting regarding compliance of Hon’ble Nathinal Green Tribunal
order dated 21.11.2023 passed in 0.A no.209/ 2023.

Please refer to the order dated 21.11.2023 passed by the Hon’ble NGT
in the O.A No. 209/2023.

It is intimated that to comply with the orders passed by the Hon’ble
NGT, a joint committee of the following officer’s has been constituted vide
Board’s letter no. 31, Dated 03.01.2024 as under:

Sr.| Name of the Name of the | Designation| Mobile e-mail
No |- department officer & in Number address
designation | Committee
1 | Punjab Pollution Er. Gurmit Nodal 98789- | ppcbro3@y
Control Board Singh, E.E, Officer | 42034 ahoo.com
R.0-3, -
Ludhiana
2 MOoEF & CC, Sh. N.K Dimri, Member | 91584- | nk.dimri@g
CHD TO (F) 0366 . ov.in
3 Forests & Wild | Sh. Kamalpreet | Member 94630- | rfoludhiana
Life Sanctuary Singh, Range 75052 . | 8@gmail.co
Officer ' m

To discuss the matter and to proceed further in the matter, a meeting

of the joint committee is scheduled on 12.01.2024 at 3:30 P:M through hybrid
mode.

It is therefore, requested to kindly depute the member of joint
committee to attend the above said meeting on 12,01,2024 please..

Link of the meeting will be sent separately,

e\
Environmental Engineer,
(Nodal Officer)
For & On behalf of PPCB
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meeting of Joint Committee Constituted in compliance
21.11.2023 passed in 0.A. No. 209/2023 titled as “Kapil
/s Municipal Corporation & Ors.” held on 12.01.2024

Minutes of 1st
of order dated
Dev & Anr. V
(through vC).

The following were present:

1. Er. Gurmit Singh, (Nodal Officer)
E.E, PPCB, RO-3,
Ludhiana.

2. Sh. N.K. Dimri,
Technical Officer (G), MoEF&CC,
RO, Chandigarh.

3. Sh. Kamalpreet Singh,

Range Officer, Department of Forests & Wild Life Sanctuary,
Ludhiana

At the outset, Environmental Engineer, Punjab Pollution Control

Board, Regional Office-3, Ludhiana welcomed all the members of Joint
Committee.

Thereafter, he apprised all committee members that the
applicants in their application have alleged that the Municipal Corporation,
Ludhiana has constructed extension office along-with approach road as well

as scrap yard/ dump yard/ store in the land area of green belt (Leisure
Valley) and some private persons have also encroached green belt at Model
Town Extension Funeral Ground Road. He further informed to the
Committee that in order dated 21,11.2023 passed by the Hon’ble NGT, it
has been mentioned that the Municipal Corporation, Ludhiana in its reply
has submitted to the Hon’ble NGT that office building of Zone-D at Sarabha
Nagar was constructed in year 2000 and no scrap yard/ dump yard/store
has been constructed in the land area of green belt (Leisure Valley).

It was brought into the notice of Committee members that
Master Plan of Ludhiana was notified in year 2008 and office building of
Zone-D was constructed before the notification of Master Plan Ludhiana and
the same has also been marked as Government/Public offices/Cantonment
in the approved drawing of Master Plan Ludhiana, Further record in this
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regard can be obtained from the office of the District Town Plunner,

Ludhiana.

Sh. Kamalpreet Singh, Range Officer pointed out that the
Municipal Corporation might have expanded its office building after
notification of Master Plan Ludhiana and exact dimensions of Leisure Valley
as well as office building of Zone-D are required to be obtained from the

District Town Planner, Ludhiana.

Sh. N.K. Dimri, Technical Officer (G), MoEF&CC further pbinted
out that the DFO, Ludhiana must check whether land in question is purely
a non-forest land and details regarding encroachment in Model Town
Extension is required to be obtained from the department of Improvement
Trust, Ludhiana and also, a site visit of Joint Committee is reqﬁired to verify
the actual facts on-site and hence, the Joint Committee should request to

the Hon’ble NGT to allow further two month time period to submit repord in

the matter.

It was also discussed in the meeting that since the Hon’ble' NGT
has seek report of Improvement Trust, Ludhiana in the matter separately,

hence, no separate report is required to taken from the department at this
stage.

After detailed deliberations, it was decided by the Joint

Committee as under: -

1. Report regarding land use pattern of the area, where office building of
Municipal Corporation, Zone-D is constructed, exact dimensions of
Leisure Valley as well as office building of Zone-D (As per non-
statutory/Draft Master Plan i,e Prior to notification of Master Plan of
Ludl?iana as well as after notification of Master Plan, Ludhiana) and
certified copy of Master Plan, Ludhiana may be obtained from the
District Town Planner, Ludhiana as well as to the extent that no
expansion has been made in land area of Municipal Corporation,

Zone-D office in the notified Master Plan as compared to the site area
available prior to its notification
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Ludhiana will check whether land in
question is purely a non-forest land or not and submit the report to
the joint committee accordingly.

2. Divisional Forests Officer,

3. Site visit of the area should be plénned in the up-coming days to
verify the actual facts on-site.

4. Request may be made to the Hon'’ble NGT to further allow two month
time period for preparing and submitting report in the matter.

Meeting ended with vote of thanks to all members.
150}

(Nodal Officer)
Punjab Pollution Control Board



